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Construction of S. Y. L. Canal

951. SHRI S. S. SURJEWALA : Will
the Minister of WATER -. RESOURCES.
be pleased to refer to the answer to Uns-
tarred Question 723 given in -the Rajya
Sabhs on the 28th February, 1992 and
state :

‘(a) whether. it is a fact that the cons-

the Punjab - territory was handed -over to

Bor,derrVRoads Organisatiops, if so, the |
progress made in this behalf, If not, what
steps mre being taken to ensure the cons-

truétion of the canal;

" (b) whether Government are aware
that the portion of the canal already con-

structed in Punjab and Haryang have been |
badly damaged on account of its non-use,

if so, the amount of loss incnrred so
far;

(c) how much amount has been jn-
curred by the State of Haryama for its
construction and the amount of loss occur-
red to the State of Haryana so far due
to non-completion of the canal; and

(d) how much more time would be
taken to complete it and make it opera-
tiopal-?

THE MINISTER OF - WATER RE-
SOURCES (SHRI V. C. SHUKLA) : (a)
No, Sir. The Government of Punjab has
already been advised to engage appropria-
te agency/agencies to complete the bala-
nce works. Chief Minister, P‘u.nlab has
Been addressed by ' thic “Minister ** (Watet
Resources) requestfig him to expeditious-
ly take. ]l pecessary. steps required to re-
ume “the. work,

(b) Yes, certain porhons ‘6f SYL Canal
already cosstrusted in the Pupjab  and
Haryana territories have been demaged
on-acseunt of its mom-uge < and due ta
floods in September,- 1988. “The -extent of
demages in SYL Canal, both in Haryana
and ‘Piunjdb have not been assessed by
the State Governments. 3z
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.{c) As per the- information furnished
by Government. of - Haryana, an expendi-
ture of about Rs. 40 crores has been in-

. curred on construction of SYL Canal in
' Haryapa upto March, 1991. As estimated

by the State Government, Haryana is los:
ing incremental agricultural production of
over 8 lakh tonnes per annum amounting
to more than Rs. 100 crores due to non-
completion of the canal.

¢d) The time schedule for compieting
the project” will depend upon the nature
and capacity of the new agency ‘agencies

! to be engaped by Govemment op Punjsb.
truction of Sutlej Yamuna Link canal jn |

Central Assistence for Inter-State Water

952, SHRI -AJIT P. K. JOGI : Will
the Minister of WATER RESOURCES
be pleascd to stale :

(a) what is the number of . inter-State
water projects which would be catered by
the Madhya Pradesh Government;

(b) Whether Government
vide assistance in order

these inter-State profects;

would pro-
to complete

(c) if so, the amount sanctioned so far;
and

(d) if not, the reasoms therefor ?

THE MINISTER OF WATER RE-
SOURCES (SHRI V. C. SHUKLA) : (a)
Madhya Pradesh is., participating State
in seven inter-State Ongoing Major Irriga-
gation/Multipurpose Projects nomely
Bapsagar, Rajghat, Ummil, Bawanthadi,
Barriyarpur Teft * Bank Canal, Sardar
Sarover and Indira Sagar (Narmada Sagar).

(b) .to (d) According to present policy
Cmnﬂasﬁstanmhmvenmthefmmof
block grants and loans to the State
Qovermments. ' It is for the ' purticipating
States te provide adequate funds annmally
as per priotity and agreements eatered in-
to for ﬁnplemenuﬁon of mm-sme Pro-
jects. !



